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FIFTEENTH KERALA LEGISI,ATIVE ASSEMBLY

THIRD SESSION

BULLETIN PAR'I'- U

September 29,2021

Nb: 93

The Kerala EmpIoyment Guran tee Workers' Welfare Fund

BiU.,202r

Recommendatidn of the Governor

The Govemor has made necessary recommendation under Anicle
207 (3) of the Consrirution of India in resper:t of the above Bill.

S.V. Unnikrishnan Nair,

Secretary.


